
CAT!J/12 

IN THE CENTRAL \DMI.MSTRATIVE TRIBUNAL 
AHMEDABAfl BENCH 

opcpcpq 

O.A. No 	465/ 
	

989 
LX 

DATE OF DECISION 7 • 11 • 1989 

3hri. S. J. Sorathia 	Petitioner 

MP 	Ji. 	_ 	 Advoete for he Petitioner(s) 

Versus 

Respondent 

Mr. J.L. tjrnera 	 for the Responaem(s) 

COR.AM  

The Hr- n'b!e Mr. 	Ll. N. Singh 
	

Administrative Member 

The H on'ble Mr. 	G • S • Sh rma 	 Judicial Member 

	

1. 	Whether Reporters of local papers may be allowed to see the Judgement? 

< 2. To be referred to the Reporter or not? 

	

3. 	Whether their Lordships wish to see the fair ccpy of the Judgement? 

> 4. Whether it needs to be circulated to other Benches of the Tribunal? 
MGtPRRNi)12 CAT/36-31 M-15000 
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Shri. S.J.Sorathia 
Transmission Asstt. 
Carrier Station 
Microwave Building, 
Ehavnauar 	 •.• Petitioner 

V/s 

Telecom District Engineer, 
3hri. J.S.Rehella 
Nakubag 
Bhavnaaar District, 
Dhavn a g  a r. 

Chief General Manager, 
Gujarat Telecom Circle, 

mbica Chamber, 
1av rangou ra, 
.hmedabad. 

Union of India 
Telecom Department 
Lak Tar Bhavan 
New Delhi 
(Notice to be served to the 
Secretary Telecom Department 
Union of India 	 ••. Resondents. 

COIli 	HUN' L MR. M. M. SINGH 	. . LNINISTN .1lVE HE'H3ER, 
HUN'EIE MR. G. s. 4PJ4A •. JUDICIRL MEMBER. 

: J U D C N E N T 

U.A. 46 589 

Dt, 7.11.1989. 

Per : Huri'ble ir. G. J. Sharma •. Judicial Member. 

In this original a.>plication under Section 19 

of the Administrative Tribunals Act -the applicant 

as-wei-l---as validity of the orer dt. 11.1089 of the: 

transfer. $t the time of hearing of this case the 

applicant's leartied counsel i1Irri J.I.Yagnik moved as, 

aplication for prnission to withdraw this case. Mr. 

J.S.Yacav for Mr. J.D.Ajmera the learned counsel for 
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the respondent is present and both the parties have 

been heard. The original application is accordingly 

dismissed Iwithdrawn without any order as to costs. 

 

M. M. Singh ) 
Administrative Member 

'-V 

( G. S. harma 
Judicial Menther 

lb 
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